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Government of Jammu & Kashmir
Revenue Department
Civil Secretariat

Notification
Jammu, the 21" March, 2018

SRO: /ﬁ - In exercise ol the powers conferred by clause(b] of
ection 3 of the Jammu and Kashmir Grant of Permanent Resident
cedificote [Procedure) Acl, 1963 [Act No. Xill of 1963}, and in
woersession of all previous Notifications issued in this behalf, the
GCovernment hereby appoint Sh. Indereet Singh Parihar (KAS) Sub
owisional Magistrate Chhatroo to be the competent authority for

ihe purposes of the said Act within the femiforial junsdiction of Sub

Division Chhtaroo of District Kishtwar.
By order of the Government of Jammu and Kashmir.
Sd/-
(Shahid Anayafullan) 1AS

Commissioner/Secrefary 10 Government
Revenue Depariment

No: Rev/LB/29/2017 Dated: 12 03.2018

Cooy to the!

= ~ommissiongr, Revenue, JRK, Jommu.

1Y o |
P (el e

2, Comir ssioner/Secrelary 10 Government,

Department,
li!}amJHUZCanﬂhmonepJunwnu_
4 Secreilary 10 Govermnment,

« amentary Alfaris pwith 7 COpIes;
Naputy Commissianer Kishtwar
Drecior Archieves, Archeology & MeQseums, J&K, 1.3::1!1‘!:‘111..:.
Government Press. jgmmu for publication

General Administration

Department of Low, Jusice ond

in the GoviL

Sionaae!
Grietie '
saleliee f the Hon'ble

secretary 10 Minisies f

pnister.

5 2yt Secretary o Minister

or Revenue for information ©

Cxn

[MOS) Revenue for information of e Hon'ble

Government, Revenue

llil.:r]luslle: -

o < y

[0 Pvi, Secreld
Depariment.

1V G website Revenue Deportment
12 Motiication/stock file

ry 1o Ct:}rnmis-sfc:anerfSecrelaw i[o]

)10
Ahmad) KAS

Govel nment
parime

|Af

Depuly secrefary !
Ravenu



